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MINISTRY OF AGRICULTURE
{Department of Agriculture and Cooperation)
NOTIFICATION

New Delhi, the 24th April, 1997

5. 0. 346 (F).— In exzrcise of the powers conferred

by Section 4 of the [nsecticides Act 1968 (46 of 1968) the

Central Government hereby nontinates the foilowing persons
1s member 1o the Central insecticides Board and makes
further amendments to the notification of the Government of
fndia in the erstwhile Minisuy of Food. Agriculture and
Community Levelopment and Cooperation No. GSR 301,

T
Jdatad the 15t March, 1971 as follows -

{.odn the said netification. fur clauses (XIV) o (XX
and entries riatine thereto, the lollowing shall be substituted,

namely -—
TXIY) Shii PUNL. Maji,
Project Officer
Ministry of Chemicals & Fertilizers (Depart-
ment of Chemicals and perto-Chemicals).
New Delhi
{Xv) Dr (M50 S B Lad

-Addinonat Professor

Deparment of Pharmacology

All India Institute of Medical Sciences,
New Dethi

(xvi} Professor Jowahar 5. Eapna
Professar. Neuropharmacoelogy and Director,
Institute of Human Behaviour and Allied Sci-
ences, Jhilmil, New Delhi.

{xvii) Director of Health Services Incharge Public
Health. Tamil Nadu.

Director of Agricuiture. Bibar and Director of
Agriculiure, Maharashtra,

(Vi

ixix) ta) Dro AL, Pawar
Seceetary (Central Insecticides Board and
Registration Committee), Directorate of Plant
Protection Quarantine & Storage, Faridabad.

{b) Director,

National Institute of Occupationat Health,
Ahmedabad. ‘

(xx) Dr. K. V. Raghavan .

' Director, Indian Instiute of Chenmricals Tech-

nology, Uppal Road. Hyderabad.

{xxi) "Dr. R.R. Khan
Director. Government of lndia. Ministry of
Environment & Forests”,

2. The members nominated through this notification

shal: hold office for a period of three vears from the datz of
he publication of this nonfication in the official Gazette.

[File No. 19-491-pp.}
Anil Sinha. Jt Scey.

Footnote :— e principal notification was punlished vide
no. GSR 3G 1, dared istMarch. 1971 and sub-
sequently amended vide nos.

(i) G SR 1216, dated the 21st August, 1971

{iin  G.S.R. 478 E) dated the 10th August. 1976.

i) S. O. 348/E) dated the 23th October. 1980,

(tv) 5.0 5328¢{E) dated the 19th Julv. 1995 and

(v} 5. 0. 849E) dated the 20th Octooer. 1996
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